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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
Chennai Bench
6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.

F.No. 012-127/NCLAT/CHN BEN/2026

NOTICE

Dated: 17t Aug 2026

Please take notice that the following matters of Chennai Bench will not be taken up on
19.08.2026. The next date of hearing in the matters will be notified later.

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Poorna Chandra Mrs. Lakshmi Menon Mr. Akshay V Jain
(Ins) No. 31/2025 Vs
Surabhi Chits Ltd
2. | Comp App (AT) (CH) M. Rama Devi Mr. Rohan Aloor Mr. T Ravichandran R1
(Ins) No. 257/2025 Vs Mr. Chakilam
For Exemption National Bank of Nagarjuna Rao, Party-
IA No. 727/2025 Agriculture and Rural in-person R2
For Stay Development(NABARD)
IA No. 728/2025 & & Anr
745/2026
For Direction
IA No. 761/2026
For Additional Docs.
IA No. 778/2026
3. | Comp App (AT) (CH) Muthoot Fincorp Ltd Mr. T Sai Krishnan Mr. Bijoy P Pulipra R1
(Ins) No. 465/2025 Vs
For Stay Orchid Valley Buyers
IA No. 1324/2025 Association Apartment
& Anr
4. | Comp App (AT) (CH) Orchid Valley Mr. Bijoy P Pulipra Mr. T Sai Krishnan R5
(Ins) No. 494/2025 Apartment Buyers
For Direction Association
IA No. 797/2026 Vs
Sub Registrar & 4 Ors
5. | Comp App (AT) (CH) R Venkatakrishnan Mr. VV Sivakumar Ms. MS Elamathi R1

(Ins) No. 616/2025

Liquidator of Infinitas
Energy Solutions Pvt
Ltd

Vs

S Rajendran,
Liquidator of Shree
Ganesh EPC Pvt Ltd &
Anr.
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6. | Comp App (AT) (CH)
(Ins) No. 14/2026
For Stay

Audit Officer
Kerala State Goods and
Services Tax

Mr. Jerin Asher Sojan

Mr. Prashant Kumar

IA No. 39/2026 Vs

Dileep KP, RP, Jupiter

Leys Pvt Ltd

WITH
7. | Comp App (AT) (CH) State Tax Officer Mr. Jerin Asher Sojan Mr. Prashant Kumar

(Ins) No. 15/2026 Vs
For Stay Dileep KP, RP, Jupiter
IA No. 42/2026 Leys Pvt Ltd

8. | Comp App (AT) (CH)
(Ins) No. 121/2026

IA No. 381/2026
For Exemption
IA No. 831/2026

For Additional Docs.

Trident Infrastructure
Vs
Pennar Industries Ltd

Mr. Avinash Krishnan
Ravi

Mr. Adithya Reddy

Copy to:
1. Notice Board

2.  Website: www.nclat.nic.in

By order of Hon’ble Member (Judicial)

Chennai Bench
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